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COMPLIANCE REPORT ON BEHALF OF RESPONDENT NO. 2
(DISTRICT MAGISTRATE, MUZAFFARPUR)

I, Saurav Raj, son of Shri Dilip Kumar Sinha, aged about 36 years,

by faith - Hindu, by designation the Senior Deputy Collector,
Muzaffarpur, having its address at Collectorate Muzaffarpur, Pin -
842 001, Bihar do hereby solemnly affirm and state on oath as

follows:

1. That I am the Senior Deputy Collector, District Legal Section,

Muzaffarpur and as such I am conversant with the facts and

circumstances of the present case and am duly authorized to swear

this Compliance Report on behalf of Respondent No. 2.

2. That this Compliance Report in both the orginal applications is

being filed in compliance with the order dated 09.01.2026 passed by

3'1 this Hopglmlg\lgﬁ.\%& % ke S%wﬁ? uvt@\ omwww o

3. That vide the said order dated 09.01.2026, this Hon'ble Tribunal Msul/@

é was pleased to direct the respondents to take requisite remedial L{:xq A
measures to remove geo-bags filled with sand or soil, island-like
formations covered with vegetatiori, and plastic bags lying in the
Budhi Gandak riverbed and stream around the pillars of the Athar

Ghat bridge within a period of two months.

oK NAZRULISLAM

! Ao Kolke: rpur, and the contractor, M/s Ganesha Ram Dokaniya
% Re%n N‘; “_:;'(Re dent No. 5), were instructed to carry out the required
' U‘g\z- e

\ 4.

15.09.2023¢ @ p activities.

vide Letter No. BRPNNL/MZF/C027/329 dated 30.03.2026, that the

contractor has partially complied with the order by removing some of
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¢ copy of the said letter is

Reb. B
cbris and remaining bags

the bags from the river using boats. A tru
annexed herewith and marked as Annexurc

6. That, however, complete removal of the d
d time frame duc to an

could not be executed within the stipulate
hi Gandak River. Due to

unexpected rise in the water level of the Bud

the elevated water levels, it has not been feasible to deploy heavy

machinery into the river to clear the remaining mid-stream
obstructions and island-like formations. The contractor has

submitted in writing on 19.03.2026 that the rem

work will be completed with promptness as soon as t

recedes and becomes suitable for heavy machinery oper

aining clearance
he water level

ations.

7. That the District Administration has taken strict note of this

The Office of the District
tter No.

RPNNL,
h and

partial and incomplete compliance.

Magistrate, Muzaffarpur, has issued a strict directive vide Le

550, dated 30.03.2026, to the Senior Project Engineer, B

Muzaffarpur. A true copy of the said letter is annexed herewit

marked as Annexure E2 C

8. That in the aforementioned letter dated 30.03.2026, the

answering respondent has explicitly observed that the Hon'ble

Tribunal's order dated 09.01.2026 has not been fully complied with.

e District Administration has strictly directed

Consequently, th
compliance with the Hon'ble Tribunal’s

BRPNNL to ensure 100%
d submit a complete compliance report. The

der immediately an

5ok could not be completed due to sudden unexpected rise of water

A Kolkali . . .
rea dent is committed to fulfilling the

Regn Ne 44719 j
Expiry D2t oo fdlfutional obligations  to protect and

15.09.202¢
Qsﬁ finment. The District Administration will continue to closely

N .
;tt_v__\iggﬂmomtor the site and shall take all necessary steps to get the
easures at the earliest

i the answering respon
improve the natural

executing agencies to complete the remedial m

4
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possible opportunity once the river's water level permits safe
operational access.

10. That, in view of the genuine physical constraints arising from the

rising river water, it is most respectfully prayed that this Hon'ble
Tribunal may graciously be pleased to take on record the partial
compliance already effected and the actions initiated by the District
Magistrate, and further be pleased to grant a reasonable extension of
time to enable the concerned agencies to safely achieve complete
removal of the obstructions, as previously directed, once the water
level recedes and conditions become suitable for heavy machinery
operations.

11. That the statements made in paragraphs 1 to 9 of the foregoing
application are true to my knowledge and are matters of record and
information derived from record, which are believed to be true and
correct and the rest thereof including the prayer portion are my

respectful submissions before this Learned Court.

Prepared in my office _ Deponent 500«01,4»0}/
IBBRAFIED BY ML

- Shgaws a o
ariolment NAOVECATE gw }”’:l;‘) ry ML
Floasa o4 i o

e P/Q_Q5q/9_q

7 e 1 /ﬁ:\
/% Al

SolemalyAfiarmed and

Area XoikaL,

@ ke 7 Declared before n the
gl N¢ 4471, : e
\ o_/_ Expary Daut {dantification of thy Advo
AN 15.09.202y
X

< Nuzrul {slam
Notary,Govt. of W.B.

Govt. No. 447/19
City Civi! Court, Calcutta

17 APR 2026
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VERIFICATION

I, the above-named deponent, do hereby verify that the contents of
this Compliance Report are true and correct to my knowledge and
belief. No part of it is false and nothing material has been concealed

therefrom.

Verified at Kolkata on this 17 day of April, 2026. Couars Qx:g )

DEPONENT

\!

SK NAZHUL is 4\

Area Kolkara \
Regn. No.qarne |

\9. Expiry Date <
\ANL 15.09.207¢ éc? ,
.‘Oﬂ‘ %((’ /
SN WES“/ ,

|
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) The District Magi.
agistrate, Mizaffarpur shall be the Nodal oﬂ‘ce Jor all Ioglsllc purpam

and for N ng the Committee Report on affidavit, "

Constitution of a Fact Finding Committcc:

In compli i ;
pliance with the Hon'ble NGT's directions, the Fact Finding Committee was

~ constit inati : A
tuted based on nominations received from the respective Departments which are as
follows:- - '

* The Bihar State Pollution Control Board nominated Sri Arun Kumar, the Scientist,
Patna and Sri S.N. Thakur, the Regional Officer, BSPCB, Muzaffarpur vide: Letter

- No. 377, dated- 16.04.2025 (Annexure- I).
e The District Magistrate, Muzaj]brpur has nominatéd Sri Sanjeev Kumar, ‘Additional
District Magistrate (Rev(;nue), Muzaffarpur vide itg Letter I;lo. 169 dated- 04.02.2025

(Annexure- II).

Facts Finding about the Athar Ghat, Muzaffarpur, Bihar on the Bank of River Budhi
Gandak:

.  The Committee had fixed the date of inspection on 02.06.2025.

2. The Committee had visited the site in question and as per the direction of Hon'ble
NGT examined the factual status of the river in light of the allegation made in the
0.A. 56/2025/EZ.

3. The river named as Budhi Gandak. The Budhi Gandak is a perennial river that
ﬂows through the northern part of Bihar. It is a tributary of the Ganga River and
originates from the Somcshwar Hills Near Bisambharpur in West Champaran

‘ ~ district, near the lndo-Nepal border. Its approximate length is 320 kxlometcrs It
flows through the West Champaran, East Champaran, Muzaffarpur, Samqstlpur,
Bégusarai and Khagaria districts of Bihar. It merges with the Gnri;,;a River near -
Khagaria district. '

4. There is a bridge near Ather Ghat, Musahari, Muzaffarpur, Bihar. Its length is
approximately 300 meters. '
Flow of River is from west to east.

6. During the construction of the bridge pillars, the agency built a wall of geo-bags
filled with sand or soil around each pillar to prevent water from entering the base.

At present an island-like formation has developed on either side of the bridge

A
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around the pillars. Most of these ‘areas are now covered with 81'5’5'5‘5s and wild

- vegetations, including herbs and shrubs. At some spots, plastlc bags were also

observed (Photographs attached). . ' .
7. Since the river is perennial, water continues to flow through the gaps between the -
island-like structures.
These formations have not altered the course of the river.
The flow of water on both sides of the bridge appears to be normal.’
) | o %\q S
1) Q\W vg \\ (Sdfhje Kl\nar)
(S. N. Thakur) (Ats'u lfn:ar) Addltjxonal District
Regional Officer cnentls_, Citie ’
Bihar Sta%e Pollution Control Bihar State Pollution Control Mag;\sdtrz't: é;;‘l’:;."ue)
' ‘Board, Muzaffarpur. 4 Board, Patna. e
paoe3 of 7
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Government of Bihar & other ¥ |« arg & wHaer # |
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Mob- 9471006349

[Doc. No- BRPNNL/ MZF 7 C027/ 329 (3r0) T Dt - 30/03/2026 [ Page No:-1/1 |
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CIVIL CONSTRUCTION & ENGINEERING WORK

Jary, Date — 19/03/2026
T ufEr i — [0~
foBR e ga fmtor fd fro
B TS, TAUHR R |

TET - Aatharghat NGT Case..O.A.No - 58/2025/EZ , Dated - 22/12/2025

R - TR Rt ST TRAUE ¥ SR T TR g2 TS Tl TR 12x24.00 Hle
HFR ¥ FAERNT dRoTowo Tet T8 T Y UREISHT & G & Feltl
el

HETY
Honourable Court & S{T&¥ YT mmﬁaﬂhﬁaﬁuﬁﬁﬁwmﬁm
Bag FGHTET 1 TareT o, FrepTen T o, 5 4 1 el i o e
Aol @ & T@T T, T Machine 1 71 H g1 SdRI Sl Y1 $© Bag Mid Middle of
River 7 T8 T 2, 30% T: 3% TR 14 March &) BAR $TEH! &d W T 3,
(Picture Attached) Wﬁﬁ%mw:@ﬁeﬂ 3t off AT T &
fRufy 31 9uf &) o €9 ¥ 9 TR FH 781 gl g1 9 81 O HH g g, ok
Machine =1 H ST TG G & TRell 8 BT FHH &R ol | -
M/S GANESH RAM DOKANLA
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Correspondence Add : Flat No.'3207,Basudeo Vihar Aprt., Parmananda Path, Nageshwar Colony

o Boring Road, Patna - 800 001, Email : grdpatna@gmail.com
Registered Office  : Near Dokanla Market.Aliganj,Banka-8151 02 ok
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